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"Accordingly, while directing expeditious compliance of norms in managing the waste Jor
acknowledged violations for long time and which are serious, we fix the interim
compensation of Rs. 10 corors against the Corporation on polluter pays principle which

~ may be deposited with the State PCB within one month but positively before 31.03.2023,
which will be the personal responsibility of Commissioner, Lucknow Municipal
Corporation. The interim compensation will be over and above the compensation assessed
by the State PCB. The -amount may be utilized for restoration of environment in
accordance with the District Environment Plan ‘of the District associating the District
Magistrate. If there is a failure in deposit, the Commissioner, Lucknow Municipal
Corporation will not be entitled to draw salary after 01.04.2023", (GoTd—1)
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"Thus, even by way of showing indulgence, only modification which we can make is that
instead of Corporation itself making separate deposit of 10 Crore, as directed, it will be
free to use the funds allocated by the State, in terms of order dated 23.03.2023 in O.A. No.

" 606/2018, subject to the Chief Secretary, Uttar Pradesh, allocating the said amount
separately for the Lucknow Municipal Corporation within one month from today. The
direction against drawl of salary by the Commissioner, Lucknow Municipal Corporation
will also stand deferred on such condition. Let compliance report be filed as earlier
directed by 15.05.2023 by email at judicial-ngt@go¥.in preferably in the form of searchable
PDF/OCR supported PDF and not in the form of image PDF". (fera—2)
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; ‘* Note cam lite
Address Kesari Nagar,Lucknow,Uttar Pradesh,India

A Longrtude 80.87093750014901°
=, Altitude : 125.0 meter
Date ; 05/06/23 14:33

Accuracy : 1.5 meter
_ Time zone : GMT+05:30

" Note : keshri khera
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L/KS-4, Maha Palika Marg, Sector-A, Sector K, Aligan], Lucknow, Uttar Pradésh 226024, India
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